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CKN'I'KA!. ADMINISTHATl VK THIKUNAI.
PHINCJFAJ. BKNCH. NKW DKJ.Hl

OA NO. 179()/2()()2

Th i the Ist day of August, 2()()2

HON'BLK KB. KU!.1)!B SINGH. MKMBKH (J)

Sunder S/o Sh. Daya Ham
H/o Hly. Quarter No. G-37 B,
Old G.K.H. Thana, Hewari.
(By Advooate.' Sh. M.K.G.aur)

Union of India

Through

.  .App1 i oant

Versus

1. The General M-anager
Northern Rai lway
Baroda House, New Delhi.

2. Divisional Rai lway .Manas^er
Northern Rai lway
Bi leaner Division, Bi leaner (Raj.). .  . . -ResDondents

O H » K H (ORAl.)

By Sh. K u1d i p S i ngh, Membe r (J)

l.earnefl counsel for appl icant seeks t.o withdraw the

OA. OA is dismissed a.s withdra.;vn.

(  Kl.iJ.DIR Sd.NGH )
Member (.1 ')
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